SHRI 8.M. KRISHNA: The guestion of India's succumbing to any pressure from any other

country with reference to our relationship with such regional groupings is totally ruled out.
Fleet of NACIL
*244, SHRI DHIRAJ PRASAD SAHU : Will the Minister of CIVIL AVIATION be pleased to state:

(a) the number of different types of aircrafts being used in the fleet of National Aviation

Company of India Limited (NACIL) and the number of those which are not being used therein;
(b) average utilization period of aircrafts in the existing fleet of Air India;

(c) whether any aircrafts of Air India have completed the utilization period and there is a

need to replace them; and
(d) ifso, the details thereof?

THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI V. NARAYANSAMY):
(a) to (d) A statement is laid on the Table of the House.

Statement

(a) The details of number and type of operational/non -operational aircraft of Air India is

given in the Statement-l (‘See below).

(b) The average utilization of different type of aircraft in the existing fleet of Air India is given

in the Statement-Il (See below).

{c) and (d) No particular period is specified for utilization of an aircraft. An aircraft is
considered airworthy provided the maintenance is as per approved schedule/programme and all
mandatory requirements stipulated by DGCA and the regulatory authorities of the aircraft
manufacturing country. Since all the aircraft in Air India's fleet are maintained to the highest
airworthiness standards laid down by DGCA and meet all the requirement of the regulatory

authorities, no aircraft is required to be replaced at present.
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Statement-1

Air india Limited Fleet (As on Jst August, 2017)

Aircraft type Owned Sale & Lease Back Dry Lease Total
1 2 3 4 5
Operational Fleet

Wide Body

B777-200LR 8 - - 8
B777-300ER 12 - - 12
B747-400 3 2 3 5
A310-300 - 1 - 1
£330-200 5 = 2 2
Wide Body Total 23 3 2 28
Narrow Body

B737-800 (AIX) 17 0 4 21
A320 15 6 0 21
A319 19 0 5 24
A321 20 0 0 20
CRJ-700 0 0 4 4
ATR42 0 ] 7 7
Narrow Body Total 71 6 20 97
Total Qperational Fleet 94 9 22 125
Non-Operational

Aircraft

Freighters

A310-300 1 1 0 2
B737-200 4] 0 0 6
Freighters Total 7 1 0 8
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Other Grounded Aircraft

A310-300 . 3 - 3

A-320¥ 10 0 0 10
A-320# 0 2 3 5

B737-200" 5 0 5

DO-228" 2 0 2

Non-Operational Total 17 5 3 25
Ground Total 118 15 25 158
Note

#  Under return process to lessor.
A% 5 Aroraft are out of service and rest of the 5 aircrafts are assumed to be out of =ervice
as per the Board approval.

~  Aircraft out of service, pending disposal.

Statement-1f

Type of Daily Aircraft Utilization (Hours)
Aircraft 2009-10 2010-11 2011-12

Actuals RE {Summer 11)
A-320 8.3 15.3 B777 13.8
A-319 9.3 7.7 B747 10.5
A-321 10.7 9.8 £330 14.4
A-330 8.0 6.2 A320 family 10.8
A-310-300 8.8 6.1 A310 6.4
B-777-300ER 13.6 13.9
B-747-400 8.5 6.3
B-777-200LR 15.3 12.9

oft ef it s g Wil wgle, A ugen qreb wed € féb ofl A ore) 71 ¥ s
argdn g féb s i el febwr =i 4 efra simuan?
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SHRI V. NARAYANASAMY: Sir, the total number of aircraft, which have been grounded, is
mentioned at Annexure-l. There are 17 aircraft. A310-300 is 25 years old, so it could not be operated.
QOut of another ten aircraft, five are out of service, and rest of the five aircraft are assumed to be out
of service as per the approval of the Board. They are 20 vears old. Sir, two 4-320 aircraft were on
lease. We are now going to return them. As far as five B737-200 aircraft are concemed, they are also
pending disposal. There are two Dornier aircraft which are also very old. A total of 17 old aircraft are
out of service because of their age and condition. They could not be operated because they are not
safe for flying. Therefore, they have been grounded. The guestion of maintenance of those aircraft

does not arise. Some of them have to be disposed of. That is the situation.

oft effest wrTe g w9, 9% w9 @ b e Rl & Suin & gerd ge et gkl wed) € 8w
gefeTy g% Wt &) R WX T QR A % R SRear & 9% W g & aR 4 wih @ e?

SHRI V. NARAYANASAMY : Sir, | already answered it in the first supplementary of the question
when the hon. Member asked about the 17 aircraft. They are old, and they are unsafe for flying.
Therefore, those aircraft have been grounded. The total number of operational aircraft in national and

intemational routes is 125. It has been given very elaborately at Annexure-l.

SHRI PRAKASH JAVADEK AR : Sir, | am on Annexure-ll which is about daily aircraft utilisation.
Sir, while the private airlines in India and even the world average B %‘tﬂ’sg et o & 9 14 &R 16
¢ JUAN siaT &, 980 AYT VadSl 318, §9, 1, 9RE, &9, A1 0T &1 That is exactly what
happened. 11 ¥ @) g4t g% ag s¥ifery g2 & samm asr uldafsrer o forn siik Swer swm
e e W <@ SR ETH'@ oI gt EIQTHI My supplementary is this. In comparison with the world
average and private airlines in India, how are you dealing with the deficiency in daily aircraft
utilisation ? This is part(a). 3R SH®HT TH "b” & ST @rat TGRS & IR 7 89 IR-aR <A G
8 € & pw Fan vawsprde uldafirer i e o @ € iR ugel o1 i Tdl e 1@ & iR 3 T
dxg gl sad g | iy car &7

SHRI V., NARAYANASAMY @ Sir, the hon. Member asked the question on Annexure-ll. Flying
hours of each aircraft have been mentioned at Annexure-ll. Some of the routes in which the Air India

operates are shorter routes. When there are shorter routes, the number of flying hours will be less.
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The aircraft has to be stationed at the airport for a longer time. The hon. Member is right in saying
about the flying hours of the private airlines. In terms of Jet Airways, it is 12 hours and 20 minutes. In

terms of Kingfisher, it is 10 hours and 45 minutes. In terms of Spice Jet, it is about 12 hours.

Go Air is 13 hours; Indigo is 11 hours and 40 minutes. Therefore, Sir, to study the whole
situation for better utilisation of the aircrafts - long routes and short routes - apart from the
turnaround plan which has been going on from the Government side, a GoM has been constituted by
the hon. Prime Minister. The hon. Finance Minister is looking into it for turnaround of aircrafts, for the
purpose of better utilisation of the aircrafts. It will be worked out by the Government. Yithin a short
period, the Government will come out with a package for the purpose of using those aircrafts and for
maximum utilisation of those aircrafts which are flying for lesser hours. The plan is being worked out

and it would be done in a short period of time.
oft TS Srgate: Tl wete, d e = oft ¥ uen vee qeen argan §)

oft gumafy: =€, emw € & w9 qiferm (@EEE).. T8, L oo d § wa gifern)
.. ().

ft AT 3UET: et SRIYT TR W) qgl e arRal | garan & 9% . (aHH)...
ft wumafa: s A & we 9iferv . (aer). ..

oft TS SRETE: SR et foh 38 sl s ens @) Ferd) i g 21 (@raem)...
=ft 2l idx v¥ITe: WX, TERUIE & TRes o ol aedrs el e T (SaE). .

sftwvmafa: <Rav, @g srerr warel &1 ..(SEHM)... It's a different question.
ot TR 3ETa: HHATR AT Bl Herd) TE el &1 ... (=aaem). .

SHRI V., NARAYANASAMY: If the hon. Chairman permits me, | would respond.
... (Interruptions ...

ft gymfy: sroarer WY, ang §8 SISV L (@EEF).. It's a different guestion. WS, 3T §8
ST ... (AAET).... ST §8 A5 ...(ELT)...
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DR. YOGENDRA P. TRIVEDI: Sir, with due respect, it is submitted that the Minister need not
respond because these are interruptions. ...(/m‘erruprf‘ons)... He should respond to the

supplementaries and not to interruptions. ...(/m‘erruprf‘ons)...

SHRI V. NARAYANASAMY ¢ | would like to submit up to July 2011, the salary of the employees
has been given. For July, it is being distributed now. | want to clarify. ...(m:‘errupz‘fons)... I want to

clear the doubt. ...(Inferruptions )...

MR. CHAIRMAN: All right. ...{Interruotions)... Please go shead with the supplementary.
... (Interruptions )...

DR. YOGENDRA P. TRIVEDI: If the hon. Minister will respond only to interruptions and not to
supplementaries, we will stop asking supplementaries and we will only have interruptions.

... (Interruptions ...

Sir, | have gone through Annexure-l which is given and it gives a very intriguing picture. There
is column 'sale and lease back'. Now, 'sale and lease back'is a method which is normally employed
by corporations in order to do some tax planning. Yhen a plant and machinery becomes old and on
which, no depreciation is admissible, they sell it and take it back on lease so that they can get lease
rent by way of deduction in order to decrease their profits. Air India is running at a loss. Why did they
sell and then lease back the very same thing once again? Will the Minister be able to give reply to

this?

SHRI V. NARAYANASAMY ¢ Sir, in 'sale and lease back' column which is given, there are a
total of 15 aircrafts. Vide body aircrafts are 3; narrow body aircrafts are 6; freighter is only one; and,
non -operational are five. ... (Interruptions )... Sir, as far as 'sale and lease back’ is concerned,
normally, it is put in the column. After selling, we are not getting those aircrafts back from the people
to whom we have sold. It is only mentioned in the column because when it is sold, it is not taken

back on lease.

SHRI PREM CHAMD GUPTA: Sir, | have gone through Annexure-ll. The hon. Minister has
given a reply that the turnaround time is too much and it takes most of the time. If you look at the
figures given, A-330 is a long range aircraft. It is not a short range aircraft and the utilisation is 8
hours a day. If you look at B-777-300ER, the utilisation is only 13.6 hours a day. | think, this is a

matter of mismanagement. There is total mess at Air India.
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MR. CHAIRMAN: What's the question?

SHRI PREM CHAND GUPTA: May | know from the hon. Minister what steps the Ministry is

taking to ensure optimum utilization of the aircraft so that Air India doesn't go to a stage of no return?

SHRI' V. NARAYANASAMY ! Mr. Chairman, Sir, the hon. Member is right when he said that A-
330 is a long haul flight. Sir, Boeing 777-300 is also like that. Its flying capacity is 13.6 hours; and A-
330 flying capacity is about eight hours. It is a matter of concern. Actually, A-330 is flying to Europe.
There is heavy competition on this route. We would like to improve the flying hours of those aircraft. |
agree with the hon. Member. This is one of the items which is a matter of concem for the
Government because on some of the long routes we will have to fly these aircraft for long hours.

Therefore, we will definitely consider this.

MR. CHAIRMAN: Q.No.245. ... {Interruptions )... No supplementary on supplementary.
qaads &I fean Tt

%245, S T =07 : 1 WeTHAT U A wl gt il o

(F) Taords By 7 R G & A 3 gs wt o e fRrky @@ e

() st <o Tobet-fept uRaisTetrait ol wefligper <11 € o o W e o e g2 8;

(1) w5 Hee § FIS Brevrad ure g3 §; iR

(e)  afe gl <39 uR @) 1S bIars o @ik dn e ?

A1 HATE & T WA (AT IR () § (7) Rraww w1 veat R 7o fear w8

faareoy

(W) 9 (9) WEHR 7 qaords &= 7 @ ST BRIARRT B SR s & 0w 7206
TS T B AT | R 19-11-2000 B T =iy Gt &1 srArE e g, B ST mee &
forT 3506 HRIS T SR T URY F AT 3760 BRI . & R a9 2009-10 F I w1 aut &
wratf=ra far ST €1 S st St & fom 3450 TS . B SRR S Terrar (THiT)

TOriginal notice of the question was received in Hindi.

23



